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BEFORE THE NATIONAL GREEN TRIBUNAL,

CENTRAL ZONAL BENCH, BHOPAL
N

OA No. 77/2020(C2)

IN THE MATTER OF:
\h\

AARYA SHRIVASTAVA APPLICANT

VERSUS

UNION OF INDIA & ORS. RESPONDENTS

COMPLIANCE REPORT ON BEHALF OF RESPONDENT NO. 5

Most Respectfully Showeth:

1. That the present matter is pending for disposal before this Hon'ble Tribunal for
the submission of an action taken report by the Respondents regarding the
removal of encroachment/unlawful structures at the banks of southern part of
upper lake popularly known as Bhadbhada Bridge, Bhopal.

2. That, the Hon'ble Tribunal directed the Respondent no.5 to submit the report for
the compliance done regarding the encroachment
approximately 227 slum dwellers near Bhadbhada.

3. The details of action taken are as follows:

in upper lake for shifting

3.1 In order to comply with the directions of the Hon'ble NGT, a committee was

formed consisting of the Respondents and other related officials, in order to
regularly review the progress of the compliance. The said committee visited
the site in question on 18.08.2022, 28.08.2022 and 29.09.2022 for conducting
the survey of the encroached area but the resid.entslslum encroachers have
restrained them from taking action by creating hue and cry situation at the site
and have showcast high resistance and have threatened the officers of severe
consequences in case they continue with the survey or removal of

encroachment at that particular site. Copy of the report dated 10.10.2022 s

annexed as R/1.
3.2 However, inspite of that Respondent no.5 is making attempts on various dates
by taking all necessary measures in removing the encroachment from the site
and has successfully removed some of the jhuggis/slums falling under the
encroachment area. In lieu of the same, officials of Respondent no.5 visited
the said site on 17.11.2022 and took all necessary and relevant action in
removing temporary structures from 30 slums/jhuggis at the site, Copy of the

letter showing list of houses alongwith photographs is marked and
annexed as R/2.
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3.3 Further, the officilas visited the site to carry out the demolition process on
31.05.2023 but due to the Severe resistance received from the residents the
demolition process could be done only over 5 Houses. The Copy of the

Panchnama dated 31.05.2023 and is_hereby marked and annexed as
Annexure R/3.

3.4 That since the residents have shown resistance on various previous dates and
are not willing to vacate the encroached property Respondent no.5 issued a
notice dated 05.07.2023 under Section 303(1) of the Bhopal Municipal
Corporation Act to the said encroachers and have called upon them to vacate
the encroached property within 7 days otherwise a strict action would be taken
against them. However, inspite of receiving the notice the encroachers failed

to act upon the same. Copy of one such notice dated 05.07.2023 is hereby

marked and annexed as R/4.
—=~=t and annexed as R/4.

3.5 Thus, Respondent no.5 immediately through Lake Conservation Cell issued a
letter dated 23.06.23 and 14.07.2023 to the Encroachment Officer to provide
necessary means including sufficient manpower so as to carry out the removal

of the encroachment from the said site. Copy of the letters dated 23.06.2023
and 14.07.2023 are hereby marked and annexed as R/5

3.6 That the officials of Lake Conservation cell along with the officers of the

Encroachment Cell again jointly visited the site on 24.06.2023 and 20.07.2023
for executing the demolition process. However, .the local residents gathered at
the site in large numbers including women and children and forcefully
prevented the officers to carry out the demolition as required. However, inspite
of receiving the resistance the concerned -officers carried out the demolition

over 12 houses on 24.06.2023 and 18 houses on 20.07.2023. The Copies of
the Panchnama dated 24.06.2023 and 20.07.2023 are hereby marked and

annexed as Annexure R/6 and the Copies of the photographs reflecting
the process of demolition are hereby marked and annexed as R/7.

3.7 That it is pertinent to mention that since the said site is a disputed site and the
local residents of the slum used to quarrel with the officers therefore it was
difficult to carry out the demolition process. Therefore the Respondent no 5
through Lake Conservation Cell issued a letter dated 13.07.23 to Police in-
charge Kamla Nagar,Thana Bhopal and requested to provige 4 sufficient
police force including female police staff on the said site so a¢ to carry out the
demolition activity peacefully as required under police protection Copy of

the notice dated 13.07.2023 is hereby marked and annexed as R/S.
4. That, it is to be noted that the residents of the slums are resisting the said demolition
process on the ground that the said property belongs to the Wakf boarq and till the
matter is pending before the Hon'ble M.P Wakf Tribunal case bearing no.A-54/2018

the demolition and dismantling of the houses may not be carried out. QM
letter is hereby marked and annexed as R/9.



©

S. That in view of the aforesaid that Respondent no.5 is taking all possible steps for
removal of the encroachment inspite of receiving resistance from the local residents.
That Respondent no.5 is also in consultation with the State Government is in the
Process of rehabilitating the encroachers as the same includes family to some other
Place for an easy execution of demolition procedure and is further developing a

mechanism in consultation with the State Government for eraly disposal of the case
pending before the Hon'ble M.P Wakf Tribunal.

6. That, Respondent no.5 by way of an affidavit filed along with the present Compliance

report is also giving reassurance before this Hon'ble Tribunal that the directions
passed by the Hon'ble Tribunal shall be duly complied with.

RESPONDENT NO. 5
THROUGH ; A

N

GUNJAN CHOWKSEY

ADVOCATE
BHOPAL

DATED: 20/07/2023



0.A. No. '
IN THE.MATTER OF: A. No. 77/20

Aarya Shrivastava

, APPLICANT
JVersus

Union of India ang Ors. ...RESPONDENTS
AFFIDAVIT

, Santosh Gupta, S/o Lt. C.L Gupta aged 59 years on behalf of Bhopal Municipal
Corporation, situated at Mata Mandir, Bhopal (M.P) do hereby solemnly affirm and

declare as under:

1. I'say that | am the Authorised Signatory of Bhopal Municipal Corporation and

as such in that capacity am competent to depose the present Affidavit.

2. That Bhopal Municipal Corporation has been arrayed as Respondent no. 5 in

/4?’ f_\\""\\ : the above captioned Report/Reply.
ZNS Bl \}’ :

That the accompanying Report/Reply has been drafted by the counsel

s ———
ALK Ar)rc’i{_\'al nder my instructions and the contents of the same are true and correct

e e 2506225 <
Z\ .;?ft:é:{;;,' as per my knowledge and belief. e
-'\:"3\ -L
Y eaur SantesPGipta
. O f, VERIFICATION Supenntendmg Engineer

Nagar Nigam, Bhopal
Verified at Bhopal on this £2_ day of July, 2023 that the contents of the above Affidavit

true and correct to my knowledge and nothing material has been concealed
are tr

from.
therefrom /—Z_—_‘
SantostoGupta
Superintending Ear;‘gineer
, Nagar Nigam, Bhopal
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